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Services of Central Public Sector
Undertakings Officers in U.P.

1455. PROF. SOURENDRA BHAT-
TACHARIJEE: ill the PRIME
MINISTER be pleased tt state:

(a) whether it is a fact that the Central
Government had issued a communication in
May to Government of Uttar Pradesh for
taking up the services of its officers in the
Central Public Sector Undertakings, if so, the
details thereof;

(b) whether it is also a fact that rules were
violated in this process; and

(c) if so, the details thereof?

THE MINISTER OP STATE IN THE
MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS (SMT.
MARGARET ALVA): (a) to (c) The
exchange of correspondence between the
Gowt, of India and the State Governments, in-
cluding the Govt, of U.F. is a routine process
for taking up the services of the officers of the
State Governments in the Central Public
Sector Undertakings. No rules were violated
in the process by the competent authority
while taking a decision in the matter.

1456. [Transferred to the 9th
September, 1991].

Expenditure on Rural Development

1457. SHRI R. T. GOPALAN: Will
the Minister of PLANNING AND
PROGRAMME IMPLEMENTATION
be pleased to state:

(a) the present rural population in
the country;

(b) the percentage of national in
come being spent on rural develop
ment schemes at present; and

(c) the steps taken to increase the
expenditure on rural  development



